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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shrimati Sulata Deo: Dr. Sasmit
Patra (Odisha), Shri Dr. Santanu Sen (West Bengal), Dr. Fauzia Khan
(Maharashtra), Ms. Dola Sen (West Bengal), Shri Abir Ranjan Biswas (West
Bengal), Dr. John Brittas (Kerala), and Shri Niranjan Bishi (Odisha).
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Demand to shift Health from State List to the Concurrent list of the Constitution
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ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Now, Question Hour.
International cruise line in the country

*91. SHRI A.D. SINGH: Will the Minister of PORTS, SHIPPING AND WATERWAYS
be pleased to state:

(a) whether it is a fact that, at present, no international cruise line is touching the
Indianshores;

(b) if so, the reasons therefor;

(c) whether Government intends to give incentives to attract international cruise
lines; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS (SHRI SHRIPAD YESSO NAIK): (a) to (d) A Statement is laid on the
Table of the House.

Statement

(a) and (b) During 2022-23, 60 port calls and during 2023-24 (upto 31.10.2023), 29
port calls were made at various Indian Ports viz. Mumbai, Mormugao, New
Mangalore, Cochin, Chennai and Tuticorin by international cruise liners.

(c) and (d) To attract International Cruise lines, several incentives have been given,
as below.

(i) For berthing, cruise vessel is given priority over cargo vessel.

(i) Rationalised cruise tariff has been introduced.



